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VICE-CHAIRMAN (SHRI V. NARA-
YANASAMY) : Kindly do not interrupt him. 
When your turn comes, you can tpeak. 
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THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY) : You have taken more 
than 30 minutes already. 

THE LEADER OF THE OPPOSITION 
(SHRI SIKANDER BAKHT) : What diffe-
rence does it make 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY) : There are two more 
speakers from your party. 

SHRI SIKANDER BAKHT : That is all 

right. 

THE    VICE-CHAIRMAN     (SHRI    V- 
NARAYANASAMY) : The time allotted to 
your party is one hour. And, the other two 
speakers have to be accommodated. 
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SHRI CHHOTUBHAI PATEL (G-uja-rat) : 
Sir, may I interrupt for a moment ? 

THE VICE-CHAIRMAN (SHRI. V. 
NARAYANASAMY) : No, no; he is not 
yielding. 

THE    VICE-CHAIRMAN    (SHRI.    V. 
NARAYANASAMY) : He is not yielding. 
Please sit down. ... {Interruptions) ... He is not 
yielding. Please take your seat. 
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SHRI STVAJIRAO   GIRIDHAR PATIL 
(Maharashtra) : Mr. Vice-Chairman, Sir, at the 
very outset let me make a refernce to clauses 9 
and 15.1 of the speech of the Railway 
Minister. Clause 15.1 says, "An amount of Rs. 
4,640 crore will be met from out of the 
internally generated resourses and the balance 
of Rs. 900 crore is proposed to be raised 
through issue of bonds. It is for the first time 
that more than 70% of the Plan outlay is being 
funded by the resources generated internally, 
after payment of dividend in full". In clause 9 
it is stated, "Budgetary support has come down 
from 75% in the Fifth Plan to 58% in the Sixth 
Plan and 42% in the Seventh Plan. It is now 
only 14.7% in 1993-94". With the budgetary 
provision, and budgetary support coming 
down to a low level, it is remarkable and 
commendable that the Railway Minister has 
presented a Budget which is going to generate 
its own resources. One must really congratu-
late the Railway Minister for having presented 
such a good Budget. Well, when a budget on 
Railways is presented, so many issues could 
be raised. But one thing is sure that though our 
budgetary provisions for railways is declining, 
in areas where it is possible to generate its own 
resources, ft is made possible and I 
congratulate the hon. Minister for that. While 
doing this, I would like to draw the attention to 
the Railway Minister to one contradiction re-
garding the increase. The interesting part of 
the speech is that while in para 31.2 the 
Railway Minister is committed to continue the 
exemption on kerosene, salt, livestock, oil 
seeds, edible oils, fodder, food- 

grains, fruits and vegetables, organic manure, 
chemical manure, etc., the Railway Minister 
asserts in. para 31.5 that "These increases, 
freight from 10 to 12%, will also apply to 12 
exempted commodities." There is an apparent 
contradiction. At least, it is not logical at all. 
Freight rise exemption to the 16 commodities 
was almost a permanent feature in all the 
Railway Budgets in the Past. It is now being 
given up. In an egalitarian society like ours, 
where majority lives at subsistence level, the 
aforesaid freight increase will make the life of 
the people more difficult. As far as these 
exemptions are concerned, I want the Railway 
Minister to reconsider them. 

I am very happy to note that in 1992-93 the 
Railways had witnessed revenue increase by 
17%. This is now expected to go up to 18% in 
1993-94. 6.5% from natural increase and 
11.5% from the increase proposed     in the 
Budget. 

I would like to raise an important 
issue about the possibility of the Railways 
raising resources through bonds. They 
are expecting to raise Rs. 1200 crores by 
this way. But very poor results have 
come. If this trend continues, I don't 
think, the Railways will be able to raise 
Rs.   1200 crores. By this  perhaps the 
Konkan Railway Project, which is one of the 
most important ongoing projects, may suffer. 

People are not ready to invest in railway 
bonds. When people are ready to invest in 
Mahanagar bonds and other Government 
bonds and the investing public considers fixed 
deposits with banks at 11% interest, why are 
they not ready to invest in railway bonds ? The 
Railway-Minister should discuss this matter 
with the Finance Minister and try to find out 
why the railway bonds are not becoming 
popular and why they have not been able to 
raise it to the level which they have decided. I 
am afraid, if this trend continued, the future 
projects may suffer from shortage of funds. 
The Konkan Railway may be the worst  
sufferer. 

So far goods traffic has earned 70% of the 
revenue.      The last two Budgets have 
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not spared passenger1 fares. The additional 
passenger traffic receipts in 1993-94 is 
targeted at 86% from second class travellers. 
Suburban travellers are expected to contribute 
10% of the additional passenger receipts. Yet, 
when we come to providing of basic amenities 
and comfortably travel to suburban travellers 
and second class passengers, there is a large 
scope for positive action. The services that we 
are providing today are not satisfactory. They 
should consider the plight of the commuters in 
Bombay. A huge crowd travels in Bombay. I 
think, it is necessary that the capacity of the 
suburban railway in Bombay and Calcutta 
should be increased and adequate facilities 
should be provided to them. There is a lot of 
scope for positive action. The Bombay 
suburban travellers have received a rough deal. 
It is very difficult to travel in Bombay not only 
during office hours but the whole day. 

We have been suggesting for a long time that 
the eight-bogie trains which are generally there 
in the suburban local sector should be changed 
to ten-bogie trains. We have been told again 
and again that it is not easily possible. Well, 
nothing is easily possible. But if the proposal is 
considered seriously, i.e., by adding two more 
bogies to every suburban train in Bombay and 
making it a train with ten bogies instead of 
eight, it will increase the capacity of the train 
by 25 per cent and it will relieve the difficulties 
faced by the local passengers to a great extent. 
The world over, suburban commuters have 
been given a sympathetic deal. Whether it is 
London or Paris or New York or Tokyo, 
everywhere, the suburban commuter has been 
held in high esteem. Not only more and more 
fast trains are being introduced, but an attempt 
is being made to make the suburban travel 
comfortable because the suburban traveller has 
no other place to go. It is not possible for him 
to acciuire a place in the crowded cities of 
Calcutta and Bombay. His fate is that he shou'd 
travel daily two to four hours. It should be the 
responsibility of the railways to help this 
particular section of people.    In this  context   
I    request    the 

hon.   Railway Minister   to ask the Railway 
Board    to     study  the    Paris    Suburban 
System which is supposed to be one of the best 
in the    world.      I must also express my 
unhappiness    over the    refusal of the Railway 
Board and the Railway Ministry to undertake  
expansion  of suburban  railways so as to help 
the lot of   commuters in the    expanding       
suburbs of Bombay city.      Especially,      
during    the last two-three decades no 
substantial investment has been    made in    the 
Bombay Metropolitan Region (BMR) for 
increasing the capacity of mass transportation in    
general and of the  suburban railway sector in 
particular. This has led to the    worsening of 
traffic situation    to a great extent.      The State 
Government   of Maharashtra has prepared a 
comprehensive   project   named   Bombay 
Urban    Transport      Project — BUTP-II. The 
Government     of  Maharashtra    does not   
want only the railways.      They haves in fact,  
formed     a sort    of consortium. The tentative 
estimated cost of the project is    Rs. 2,248 
crores,    out of    which Rs. 1,305    crores are 
required    for Suburban Railway  Projects.      
The  BUTP-II expects participation of a number 
of agencies 'ike the State  PWD,     BMC,   
CIDCO,   TMC, BEST,     MSRTC  and     also  
the  railways. The works expected to be 
undertaken are providing  new  roads,       
improvement    of existing  roads,   construction   
of  fly-overs, over-bridges, etc.,    improving of 
bus transport and undertaking schemes for 
creating additional capacity in the   Suburban 
Railway System. 

Substantial assistance from the World 
Bank which is likely to be approximately 50 
pel- cent of the cost is expected for the pro 
ject provided the Railway Minister agrees to 
participate  in  this. But  unfortunately, 

until this time,    the Railways    have    not 
agreed  to it.      The project proflie of the ! 
BUTP-II    was reviewed      earlier  by  the 
iWorld Bank officials and they    had   found 'it 
satisfactory.     But they made a categorl-~a!  
observation  that unless  substantial investment  
in  suburban     railways  is  made "or increasing 
its capacity, the World Bank would not be 
interested    in financing the sheme       in  view 
of this observation of the World Bank,    an 
amount of Rs. 1,305 crores    has been proposed 
for improving 



269     The Budget [22  MARCH  1993] 1993-94    270 

Railways General Discussion 
 
the suburban railway services from a total cost 
of Rs. 2,248 crores. In june, 1990, the project 
was submitted by the State Government to the 
Government of India. It was expected that 
Government of India would concur with the 
proposal and forward it to the World Bank. The 
road transport component thereof has been 
examined and has been found satisfactory by the 
Surface Transport Ministry. It is on the railway 
component and the question of incurring 
expenditure thereof that the project has got 
stuck. 

Since, from the very begining, the Indian 
Railways have been running suburban railway 
services, improvement thereof in the changed 
circumstances and making investment therefor 
should be the Railways, responsibility. I don't 
know why the Railways have refused to accept 
the responsibility of expanding the suburban 
railway service when the entire thing is with 
them. The Ministry of Railways has taken a 
stand which is really surprising. Sir, the stand 
that the Railway Ministry has taken is that the 
increase in suburban rail traffic is the outcome 
of rapid urbanisation. Well the very demand for 
the increased ral! service comes because of the 
increase in population. 

And on that ground, I don't think that the 
Railways would be    able to say, Because  
your population has increased, you take   on 
the  responsibility    now."    The Railway    
Ministry   has taken a stand that since    the 
State    and   the    local Governments   
prepare   and implement plans   for providing    
sufficient   funds    for execution of the    
suburban    railway    projects, it is She 
responsibility    of    the  State  and the local 
Governments.      After quite a lengthy 
correspondence     and  discussion   on    this 
issue with the Ministry of Urban Develop-
ment and the Ministry    of Railways, the 
State Government has  taken    the following 
decisions  : To share  (1)  50 per cent in 
capital cost of Railway projects in BU-TP-II,  
along  with  50 per  cent in the increased cost 
due to time and cost overrun provided the 
Railways accept the responsibility for the 
rest of the cost, and (2) 50 per cent in 
operation     and    maintenance 

SHRI SHANKAR DAYAL SINGH : Sir, 
just a minute. There are two Ministers, a 
Cabinet Minister and a Minister of State for 
Railways. We are having a full-fledged 
discussion on the Railway Budget Therefore, I 
want you to give instructions that at least one 
of the Railway Ministers should be   present 
here. 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY) : No, file Minister 
came to the House and informed us that he 
would be back in five to ten minutes. 

 

SHRI        SHIVAIIRAO        GIRIDHAR 
PATIL : There is a mention of   'Unigauge' 
work on 2950 kms. and doubling' work on 2950 
kms. track.   But there is a proposal to  construct    
only 588     kms. of    new lines.      Sir, demand 
for new railway lines has been increasing and 
this demand   has got to be considered seriously 
because this is the most importatnt   
infrastructure which helps    the general 
economic    advancement and there are areas 
which are suffering only because    there is a 
constant     lack of this.  Take   for instance, the 
Konkan railway project.    The entire Western 
Ghats are rich in minerals, have very very good 
farming, 

(O&M) losses/profits for new Railway pro-
jects in BUTP-H other than optimisation and 
till the setting up of UMTA. The Railway 
Ministry needs to agree to the remaining 
liability so that the project can be posed to the 
World Bank for claiming assistance. 

The Railway Ministry has gone at length to 
"Project Unigauge"   in a big way. It is a 

welcome   decision.     But   is   it   not our social   
obligation to   think of   laying new railway lines    

in those    backward    areas which    have   still    
not    been  developed. I Our record in adding 

new lines, after independence, has    not    been    
encouraging. While it is true that laying of new 
lines does require more outlay and it takes four 
to five years for the lines   to break even, it is a 

national    responsibility.. (Interruptions) 
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fisheries, etc., but the whole area remains 
economically backward only because there is 
no linkage by rail and general transport 
assistance. So the Government must consider 
improving this area. I know that the Railways 
are doing their best in this but we have got to 
place sufficient emphasis on laying new lines 
in the areas which have remained 
economically backward and industrially 
backward only because essential infrastructure 
facilities have not been provided to them. 

[3.00 P.M.] 

As I have already stated about Konkan 
Railway, I only expect that the projects should 
not suffer due to the inability of the Railways 
to raise funds through/bonds. I am very glad-I 
must congratulate the Railway Minister—that 
he has provided Rs. 400 crores which 
eventually was dependent on their ability to 
raise funds. I expect that if the position of 
funds does not increase through mobilisation 
of bonds, the Government must now be ready 
within an alternative plan to provide money as 
they have provided    this time. 

In para 32.6, the Railway Minister men 
tioned about the inordinate delay in res 
pect of 'to-pay' consignments. He propos 
ed an increase in surcharge from 5% to 
10%. Why 5% to 10% when the 'to-pay' 
industrial concern or anybody who is go 
ing to use that transport system is not going 
to pay it for four or six months ? I sug 
gest that it: should be 18-%, as the normal 
level of interest. Otherwise, the Railways 
would lose on account of the delay caused 
by the  users. There is no    reason for 
them to give this concession. 

I am glad to note that the Railway Minis 
ter is conscious of improving the quality of 
service to passengers, including the extend 
ed computerisation. 1 do not agree with the 
criticism levelled by my friend who spoke 
earlier that the quality of services by the 
Railways is not increasing. No, Sir. The 
quality of the Railway services has increased. 
Not that it has come to our expectations 
or everybody's expectations, but whatever 
was there four or five years ago, is not 
there  today. I  think the  Railways are 

making tremendous efforts to improve pas-
senger emenities and it would be absolutely 
unfair on our part to criticise the Railways for 
neglect of passenger services. It is true that 
time-tables are disturbed but there are certain 
things which are beyond the control of human 
beings. It may happen anytime, anywhere. 
Yes, more care should be taken. But to say 
that the Railways are not improving the condi-
tions at all would be absolutely unreasonable. 
In fact, it is not a fact. It must be agreed that 
during the last four or five years, a tremendous 
effort is made and progress is achieved in 
providing passenger amenities. There is scope 
for more and we except the Railways to fulfil  
it. 

The Perambur Hospital has shown a very 
good record and it deserves an applause from 
the Members of this House for the pioneering 
work done in the area of cardiology and cancer 
research. I am glad that the Railway Minister 
has proposed to upgrade the facilities. This 
hospital is doing a good job. There are many 
good institutions that the Railways have 
established and I am quite sure that with the 
effort the Railway Minister is making to 
increase resources of the Railways, it will, 
besides improvement, provide new facilities to 
the passengers and will greatly add to the eco-
nomy of this country. 

Thank you, Sir. 
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SHRI RAMACHANDRAN PILLAI 
(Kerala) : Mr. Vice-Chairman, Sir, I stand to 
oppose this Budget. 

The proposal for increasing the freight and 
passenger charges are anti-people. They add a 
heavy weight on the people. They have an 
inflationary effect. The Budget does not 
analyse the realities of the Indian Railways 
and suggest remedial measures. The Budget 
presented by the hon. Railway Minister tries 
to draw a rosy picture of the affairs of the 
Indian Railways. The Railway Minister starts 
with the increase in the revenue additions of 
the Indian Railways. It seems that he is 
satisfied with the state of affairs of the Indian 
Railways. Let us see how he describes the 
financial performance of the Indian. Railways 
at page 2, paragraph 5 in his Budget Speech. 
He states, "Sir, the financial results truly 
reflect the good physical performance." The 
end of that particular paragraph is this : "Sir, 
this is indeed a creditable performance, as yet 
unsurpassed in the annals of Indian Rail-
ways". 

Sir, the Railway Minister is exceedingly 
exuberant in praising the increase in the 
revenue additions of the Indian Railways. I do 
not agree with this. I do not deny the, 
increase. But the increase in the earnings of 
the Indian Railways does not indicate, the 
better performance of the Indian Railways. 
What is the source of this increase ? One 
reason is, as we all know, the population is 
increasing and more and more people are 
travelling. Another reason is, there is more 
interaction between different producers and 
producers and consumers. So, more freiight 
traffic is there. But the most important reason 
is, last year, the Railway Minister imposed an 
unprecedented increase in the passenger fares 
and freight charges. 

This is the reason for increases in the 
revenue earnings of the Railways and this is 
not because of the better performance of the 
Railways. I will come to that later. So they do 
not show a creditable performance of the 
Indian Railways, as claimed   by   the    
Railway  Minister.     The 

true picture of the Indian Railways is entirely 
different. The Plan objects, the size of the 
Plan, the budgetary allocation, the ever-
increasing financial burden, the financial 
difficulties, the under-utilisation of tracks and 
wagons, the mismanagement in giving 
contracts, the mismanagement in the execution 
of contracts, the creeping corruption, the lack 
of amenities for passengers, the wastages and 
losses in freight transportation, over-crowding 
in trains and other problems show that the 
Indian Railways are in a very bad shape. It 
require* urgent and determined repairs. If 
these are not done, the Indian Railways will 
get derailed and ruined. Let us be honest and 
realistic about the state of affairs. Then only 
we will be in a position to improve the state of 
affairs of the Indian Railways. This alone can 
help us in solving the problems of the Indian 
Railways. The art of concealment will no* 
help us. It will not help the Indian Railways. 
The problems of the Indian Railways will 
definitely affect our economy. 

Sir, the Railways play a very vital role in 
the entire economic life of the people, right 
from the production of raw-materials to the 
distribution of finished goods. We all know 
that. It facilitates territorial division of labour 
and regional specialisation. It also plays an 
important part in price mechanism, price 
equalisation and price stabilisation. The 
importance of Railways is more and more in a 
vast country like ours. It plays an important 
role in the political sphere also. It plays a very 
vital role in strengthening the unity and 
integrity of the country. It also promotes 
homogeneity among the people of the country. 
I want to ask : "Does the Indian Railways get 
the importance it deserves ? I am sorry to state 
that it does not get the consideration that it 
deserves. The Eighth Five Year Plan is 
insufficient to meet the needs of the Indian 
Railways, The most distressing aspect is this 
that we have not got any opportunity to 
discuss the Eighth Five Year Plan. Now, 
already one year is over. According to me, the 
Plan objects need through revision. Many of 
the priorities, according to me, are wrong and 
the Eighth Five Year Plan failed to give 
proper attention to the needs 
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of the Indian Railways. Sir, the most disturbing 
feature is this that the Plan allocaion for the 
Indian Railways is decreasing year by year and 
Plan by Plan. Sir, not only the Plan allocation 
is declining, the budgetary allocation is also 
declining. Out of the total Plan outlay, the 
outlay for the Indian Railways was 11.05 per 
cent during the First Five Year Plan. It was 
15.43 per cent during the Second Five Year 
Plan and it was 15.45 during the Seventh Five 
Year Plan. But, what is the present allocation ? 
It has come down to 6.26 per cent, that is, only 
one half of what was there in the earlier Plans. 
Sir, the budgetary support to the Railways is 
also fast declining. 

4.00 P.M. 

It came down from 75 per cent in the Fifth 
Plan to 58 per cent in the Sixth Plan and again 
to 40 per cent in the Seventh Plan. During 
1990-91 it was 33 per cent, during 1991-92 it 
was 32 per cent and now it has declined to 
14.7 per cent. Sir, this is about the Plan 
Allocation and the Budgetary Support. But 
what about the demand of Indian Railways for 
carrying freight and passengers ? It is fast 
increasing. The projection shows that by the 
turn of this century, it would be almost double 
the level attained in 1987-88. What do this 
declining Plan Allocation and the Budgetary 
Support indicate ? The Indian Railways, if this 
is the present position, cannot reach its 
destination. It will definitely break down 
midway. This will have very grave 
repercussions on our economy. Due to the 
resource crunch the Indian Railways have been 
forced to undertake market borrowings from 
1987-88 onwards. Till 1986-87, as we have 
seen ear-lier the Plan Outlay was financed with 
the help of the Central budgetary support. The 
proportion of market borrowings has gone up 
from 20 per cent in 1987-88 to 28 per cent in 
1991-92. Sir, the market borrowings definitely 
increase the burden of the Indian Railways in 
Interest-Repayment Liability. That adds to the 
expenditure. During the year 1991-92 an 
amount of Rs. 1,200 crores was expected to be 
mobilised by the Indian Railway Finance 
Corporation througb bond;, and the Indian 

Railway Finance Corporation had also in-
creased the rate of interest from nine   to ten 
and a half per cent.   Even then, what did we get 
?   We got only Rs. 10.5 crores. This amount is 
less than one per cent of the total amount we 
expected.    Why is it so ?    Why    are   the 
people loosing confidence in the Indian 
Railways ?    The hon. Railway Minister finds 
an easy way out for all these things, but this 
'way out' i» imposing   burden    on the    
people.    The Central Government should not 
treat road transport and railways on the same 
lines. The Railways are entirely different    
from the road    transport, Sir.     The    
Railways have   to   incur  heavy   investment  
in  land purchase, in rail tracks, in building 
bridges for electric installations and we also 
now that it is more and more energy efficient 
than the  road  transport,  ten  times more 
energy efficient.   That is the    calculation. So,   
the   Central  Government  should pay adequate 
attention to the needs of Indian Railways. 

Sir, there is a strong rumour throughout the 
country that there is a road transport lobby 
working somewhere in the Government—I do 
not know—which is influencing the Central 
Government to take » stepmotherly attitude 
towards the Indian Railways. Sir, the Central 
Government should change their attitude, they 
should give more Plan allocation to the Indian 
Railways and they should give more bud-
getary support to the Indian Railways. The 
Railway Minister very casually and very 
mildly referred to this particular aspect in his 
Budgetary Speech. 

On page  8, para  14.4,  he refers to it. 

"Massive outlays are needed for creation 
of additional capacity for replacements of 
assets. Development of alternative routes 
through gauge conversion has become a 
necessity for smooth flow of rail traffic 
and for opening up areas for development 
The size of the Eighth Plan may require  
a mid-term upward revision." 

When he says "the size of the Eighth Plan  
may require" he does not speak the whole ' 
truth.    He   is   not   placing  before   us   the 



 
293    The Budget 

Rdtlwayi 

whole realities. He is trying to conceal 
the realities. With this concealment we 
cannot solve the problems of the Indian 
Railways. This is only one aspect of the 
Indian Railways. How are the internal 
affairs of the Indian Railways? That is 
the other most important aspect. It re 
quires a through overhauling from top to 
bottom. Before going into the details of 
the mismanagement, avoidable wastages, 
corruption and neglect of research and 
development, I wish to deal with the 
claims made by the hon. Minister about 
the improvement in the operation ratio. 
We all know what this operation ratio 
means. It means the percentage of the 
working expenses to the gross revenues. 
The improvement in operation ratio does 
not reflect the improvement in the effi 
ciency of the Indian Railways. He claims 
so. But that is not the reality. The pre 
sent improvement in the operation ratio 
was because of the increased income due 
to the increase in passenger and freight 
charges. The hon. Railway Minister 
speaks about 2% increase. What is the 
burden that he has imposed on the peo 
ple ? Last year it was more than Rs. 
1,300 crores. This year he is proposing 
Rs. 1,848 crores. This is exactly the 
2%. So, this improvement in the opera 
tion ratio is not because of the improve 
ment in the efficiency of the Indian Rail 
ways. The hon. Railway Minister speaks 
about an action plan. I know the hon. 
Minister is a man of action. I think he 
would take sincere and determined steps to 
revamp the entire system and make it 
more efficient.  

Let us first examine how the major 
resources of the Indian Railways are utilised. 
The major resources of the Indian Railways, 
we all know, are wagons and tracks. The 
income from goods traffic constitutes 73.7% 
of the revenue of the Indian Railways. The 
optimum utilisation of wagons is the most 
important faotor for the profitable working of 
the Indian Railways. Avoidance of 
unnecessary detention in yards and transport-
points reduction in the interval between two 
successive loadings at the wagons, and proper 
maintenance of the wagon fleet help the Indian 
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Railways to move more goods. If we examine 
the wagon traffic, if we examine the wagon 
turnround that means the travelling time 
between two successive loadings of wagons, 
we will see there is no improvement. There is 
no improvement at all for the last 40 years as 
per the Comptroller and Auditor General's 
report. This is the most important sphere of 
activities. The report of the Comptroller and 
Auditor General for the year 1991, at pages 45 
and 46, says : 

"A parameter indicating the utilisation 
of wagons is the turnround. The 
wagon turnround is shown in Chart 
XII. It may be teen that the turn- 
round time has been at die same level 
of 11 to 11.6 days between 1950-51 
and   1989-90..........." 

But the reality is that in 1950-51 it was 11 days.   
Now it is 11.3 days.   A small decline is there.   
The C&AG report says despite the experience 
gained over the last 40 years,    there has been    
no significant improvement in    the    wagon    
turn round time.   This is the sad state of affairs.   
Sir, crores  and crores of rupees were wasted. I 
don't want to go into all these details or what 
the C&AG says.     It incurred a loss of Rs. 
40.18 crores due to the avoidable detention of 
wagons in workshops and transit points and 
sidings and marshalling yards, terminal points, 
sick lines, etc.    Let us look at the tank wagons.   
The percentage   of  POL  traffic   remained   
stagnant. The Eastern and  North-Eastern    
Frontier Railways made an addition to the cost 
of Rs. 35.75 crores.   But there was no conse-
quent   improvement   in   the  freight   trans-
port.    A  heavy  loss  to the tune  of  Rs. 
112.11  crores    was incurred due to    the 
excess detention and other avoidable wasteful  
utilisation.     Sir, the C&AG report is full  of  
such reports on  irregularities.     I don't  want to  
go  into  all  those details. I would like to know 
from the Minister whether there is any system 
in fixing liabilities.   I would also like to know 
whether there is any system in realising the 
losses and those who are responsible for 
making these losses.    I would like to know 
how the tracks are utilised and how the tracks 
are laid. 

[22 MARCH 1993] 
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I remember a saying in Malayalam : 

"Kjittila Thadi—Thevarude Ana 

Vettode Vett—Valiyode Vali"  . 

That means, trees in the forests, elephants of 
the temples. Who is there to stop? you cut the 
trees, pull the trees, go', sell, amass wealth. 
This is the sad state of affairs of the Indian 
Railways. The C&AG report refers to a Bhoj-
Nalia track. This was mainly intended for 
defence requirrments. The traffic requirements 
projected by the Defence department was 10 
trains each way and wagon requirement was 
150 per month. In 1984, Rs. 35.92, crores were 
sanctioned for cons-fraction. This was opened 
to goods traffic in 1988. There was no move-
ment of traffic during 1988-89 and 1990-91. 
Sir, the earning from the passenger traffic from 
August 1990 to January 1991 was only 1.11 
lakh. There is no cost benefit analysis. What 
does it show ? In 'his low density traffic, track 
of high density standard was used. This means 
an addition of Rs. 59.24 lakhs. An expenditure 
of Rs. 1.34 crores was incurred for the 
installation of signalling these stations and Rs. 
1.03 crores for tele-communication facilities. 
Sir, the other important aspect is the inordinate 
delay in the execution of track construction. I 
shall cite only one example from the C&AG 
report. The Guntur-Macherla metre gauge line 
was taken up in 1974-75 at an estimated cost of 
Rs. 28.17 crores. The work was only 
completed in 1990 and the cost went up to Rs. 
126.15 crores. That means 350% increase. 
There is not only delay in execution of work 
but there are deficiencies in contract 
management, lack of supervision, irregular 
execution, inadequate planning, etc. These are 
causing a loss of many crores of rupees. The 
machines purchased for the Indian Railways 
have been lying unutilised and under-u+ilised 
for years together. The thirteen automatic 
Hanky welding plants as stated in the CAG 
report were lying unutilised and under-utilised 
The; delay ranged from 3 to 33 months.. The 
other area where the appalling irregularity is 
taking place is in the area of purchases,  open 

tenders, i.e. open advertisement inviting 
quotations, this is the usual course. But what is 
happening in the case of Indian. Railways ? 
Limited tenders, that means, when there is an 
emergency our institutions resort to limited 
tenders without public advertisement. But the 
limited tender system has become a normal 
procedure and open tender system has become 
an exception, it seems. This is the state of 
affairs of the Indian Railways. In the Currey 
Road Stores Department—I want to state one 
example—steel worth lakhs of rupees is lying 
unutilised for years together. How was the 
steel purchased ? This was purchased from 
April to September, 1988. Three hundred and 
four purchase orders had been issued on 
limited tender basis. Another case is the 
purchase made in 1988-89. The Eastern 
Railway purchased certain items for coach 
fittings worth Rs. 144.08 lakhs. On 
examination they were found unsuitable to the 
requirement of the coaches. That is not the 
only important thing. The rates are also 
exorbitant. But the most interesting aspect is 
that the purchase was solit up into many 
divisions so as to enable issue of purchase 
orders at lower levels. I can understand, in a 
vast insti-tution like the Indian Railwavs there 
will be irregularities and there will be persons 
misappropriating. All these thines are there. 
But I w6uld like to know whether there is an 
internal system for shecking it up, for curbing 
such irregularities. identifying the culprits and 
punrsing them. If there is such an internal 
svstem, it is not functioning. I want to know 
how the vigilance department is functioning. 
They should show some vigil in finding out 
these irregularities, identifving the culprits and 
punishing them. As I said earlier, the Central 
Government is riot giving sufficient attention 
to the needs of the Indian Railways. The 
Central Government is not making sufficient 
Plan allocations to the Indian Railways. The 
Central Government is not giving adequte 

budgetary support to the Indian Railways. But 
the most important aspect is that the present 
resources of the Indiain Railways are riot 
being utrised properly at the optimum level.       
There is   mismanagerfient, 
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appalling irregularities and mounting 
corruption. These are the things that have been 
eating into the vitals of the Indian Railways. 
These are the major reasons for the financial 
difficulties. What is the remedy for these 
maladies ? The Indian Railway management 
has a panacea for everything—'Let us increase 
the freight and passenger charges.' During the 
tenure of the present Railway Minister the 
increase imposed on freight and passenger 
fares has come to the tune of Rs. 4.000 crores. 
If we look at the increase during the last 12-
year period, we see one astounding fact, i.e. 
the increase during this period was the highest 
in the history of the Indian Railways. The 
figures during the last two years have no 
parallel in the long history of the Indian 
Railways. T would like to borrow the words of 
the Railway Minister. He has surpassed all 
others in, the annals of Indian Railways, This 
is the state of affairs. 

This is the state,of    affairs, Sir.      The steep  
increase in the freight charges will have    
inflationary effects.    It is also anther fact that 
the    Indian    economy   ist; passing    through a    
stage    of    recession. Definitely, the steep 
increase will have an' adverse   effect on    our   
economy.     The rernpval  of  comodities    such   
as   pulses diesel, oil  seeds, grain and sugar from 
the tax exemption limit as well as the five per 
cent increase of coal surcharge will adver-, sely 
affect the common    people as    these : are mass 
consumption    items.      Sir,    the, hon. Railway 
Minister says that he    does not propose to 
increase the fares for th ordinary second  class  
travellers up to distance of 100 kms.     He says 
that   tra vellers who travel a    distance    of    
mor than  100 kms. are levied an addition   o 10 
per cent in fares.      Let us see how h says this.      
On Page 19, in para 32.7, h says, I do not 
propose to    increase    th fares of ordinary   
second class up   to distance of 100 kms.,    
However, the far in the first 1 to 15 kms. will be 
rounde off to the next rupee."   He casually mer  
tions this thing.      This    will be   round    off.     
Sir, what is the effect of this thin:   Now, the 
effect is that, the Present    far fa ordinary class is 
Rs. 1.50.     This   wii I 

become Rs. 2.     What is the    percentage of 
increase ?   There is a 30 per   cent increase.      
There is an  increase    in    other slabs also.      
So, the short distance travellers, who form the 
majority, are affected the most.    The incraese 
in the fares    of 'he second class monthly pass 
holders will also affect a majority of the 
peonle. Now, the  hon.  Railway Minister  has 
introduced a new class, the sleeper class.      
This will not  help  in  solving    the 
overcrowdine in trains.      We need more 
trains.      Without that, we cannot solve the 
problem of overcrowding. So. Sir, T am aeainst 
all    these increases.     The increase  in fares    
is unjustifiable.      It will  add  to the burden of 
the  common   people.       The   resources for 
development can be generated bv ripmnnd-ing 
more Plan allocation from the central 
Government       If  mismanagement      wast-
aee.   corruotion.  and   underntilisatjon    of 
tracks and wagons,  are met, WE ran generate  
sufficient canital  for the dedvelonment of the 
Indian  Railways.      Sir   about    the future 
plans.  the Indian  Railways    should apply  its  
mind  more  disnassionately    and ohieetivelv. 
The hon. Railway Mm. sneaks nroudlv    about    
the     Unigauge'    scstem. electrification   and   
pbasing  out  of    stem eneines.      Sh*.  T 
stand    for    'making    the Indian     Railways    
most     efficent.     most modern and catering 
to the neede of   the passengers.       With   the   
heavy    invmt'ment reanired for converting 
metre gauge    into broad  gauee or narrow 
pauge into    broad gauge,  electrification   and   
phasing-  out  of steam engines, how does    he    
hustufy    the allocation  of the  scarce 
resources of    the Indian  Railways on these    
things?      Mv complaint is that the hon. 
Railway    Minister is leaving track renewal in 
the air and ventures on    conversion     of tracts       
Sir. we all know that faulty and old tracks are 
the the major causes for railway accidents The  
Railway   Min.   savs  in     his    Budget 
Srseech on Page   12 that the    renairs    for the 
4400 kms. of track that were schMnl-ed to be 
carried on    during    the    F!i»h*h Five Year 
Plan  are being    postnoned    to the Ninth Plan.     
It will come to    about 10 per    cent of the    
whole traffic.      Sir, track conversion  into 
unigauete should not become an obsession,    in 
a vast country like India where the resources 
are scarce, 
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.track conversion is not all that important. In 
Australia, there are three gauges. 

In Russia, there are three gauges. Even in 
small England, there are two gauges. So, my 
submission is that priority should be given to 
track renewal, to running more trains on the 
track. There are also demands for new lines to 
new areas. Indian Railways should, therefore, 
give top priority to these things instead of 
giving top priority to unigauge system. 

Sir, the allocation of funds to research and    
development    is    insufficient.      The Budget 
proposals for next year are nearly half of the 
revised estimates for the   last year.      We 
should fix our    priorities    on the basis of our 
long-term and short-term requirements.      We  
should   clearly define all our    priorities.      I 
think conflicts    of priorities    are   there.      In    
the    Railway Minister's    Speech    he says    
one    thing, in  the  Annual   Report    of    the    
Indian Railways     he   says   another  thing.    
The Railway Minister is all for the    unigauge 
system,     converting    metre    gauge    into 
broad gauge.      What    does    this    Indian 
Railways Year Book for 1991-1992 say ? Page 
78 of the Annual Report shows some of the  
projects taken up for research and development.      
One of them is about the metre gauge long-
bodied    coach.     I    am not  against this metre  
gauge long-bodied coach.     There should not 
be any conflict of priorities.      If there  is  any  
conflict in the priorities, money will be lost,    
human expertise will be lost.     So, what I 
appeal is that our long-term and short-term 
prio-rities  must  be  fixed   and  all  institutions 
should turn their attention     to     achieve these 
long-term  and  short-term  priorities-There 
should not be any conflicting interests with 
regard to the objectives. 

Sir, many countries are now trying to have 
fast trains. As a vast country, we should also 
move ita. that direction. Now, [ do not want to 
go into the details of what is happening in 
Germany or in Japan. So, we should consider 
all these aspects while fixing our priorities. 
There is the Research, Design and Standard 
Organisation which was   started in    1957 

for technological improvement.    The hon. 
Railway Minister in his   Speech, did    not 
speak about the management structure of the 
Indian Railways.      He had    completely 
ignored that particular aspect.     The Railway 
Department, as we all know, was separated 
from the General    Finance    in 1927 during the 
British time.      This was done with a distinct 
understanding, intention to give more autonomy 
to the Indian Railways.      I know different 
Commissions were there—the  Kunzru 
Committee,    the Estimates Committee, the 
Wanchoo Committee, the    Study   Team of   
the   Indian Railways—and I do   not want to go 
into all those    details.    An    important    issue 
that the Indian Railways should    address itself 
to is how to make the management of the     
Indian Railways  more    efficient, more 
accountable.     The Indian Railways' 
management  structure  and   organisation is 
more or less in the same position   during the 
last 140   years.      A lot of    improvement, a lot 
of change is taking   place   in almost all    the   
developed    countries   in regard to 
management structure.      But we are not 
making any such   changes   here. Without 
making such changes, we cannot avoid all these 
things.     The question now discussed 
throughout the   world is   about 
decentralisation.       Without       distribution of 
powers, efficiency cannot be improved. So, the 
structure of the  Railway    Board, its relations    
with    zonal    and    divisional offices, 
delegation of powers and responsibilities at the 
zonal level, the element of competition—all   
these   things should   be examined.     
Therefore,   my  submission  is that    an    
expert    committee    should    be appointed to 
go into all    these    questions and  to suggest    
remedial    measures    for improving the 
management of the Indian Railways. 

The other issue is how the voice of the 
passengers and the workers should be 
considered in decision-making. The hon. 
Railway Minister claims that there are better 
industrial relations. I do not agree with this 
statement. 

At the time of the loco running staff 
strike, many of the workers were thrown 

. out of service.     They filed their petitions 
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before the Administrative Tribunal. Many such 
petitions were allowed. Now the Railway Board 
is filing appeals before the Supreme Court. We 
brought the matter to the attention of the 
honourable Railway Minister on many 
occasions and he assured us that he would take 
necessary steps for the reinstatement of those 
thrown out employees. I would request the 
honourable Minister to implement the 
assurances that he has given to us on many 
occasions. 

Sir, the honourable Railway Minister does 
not also speak about many of the serious 
problems which the Indian Railways face such 
as ticketless travelling, overcrowding, non-
punctuality, lack of customary amenities, 
unsatisfactory catering service, lack of 
security for passengers and so on. Mere 
platitudes about how to eradicate corruption 
will not help the Railways. I am happy to see 
that the number of accidents has declined. But 
what is the state of affairs of this decline of 
accidents in the different Zones ? Are they 
similar ? He is silent on that particular point. 
According to my information, in some Zones 
the number is increasing and in certain Zones 
the number is declining. So, he should pay 
proper attention to this problem. 

The other disturbing aspect is that the 
crimes arc increasing. The statistics 
about murders, dacoities, thefts of pas 
senger belongings, etc. indicate a very 
disturbing trend. The Indian Railways 
have taken various measures and I know 
that. But what is the present state of 
affairs ? Crimes have not declined, but 
they    are    increasing. The    Estimates 
Committee Report of 1991-92—I am not 
going into all those details—says that the 
amount involved is increasing. So, adequate 
protective measures should, be taken. 

Then there is the question of thefts of 
booked consignments. Here also the amount 
involved is increasing. I want to bring to the 
notice of the Minister one thing. It is obvious 
that the Indian Railways are not fully seized 
of the dimensions  of the  problem  and  
needless to say 

that their response to it is also ad hoc. This 
state of affairs is accentuated by the fact that 
the responsibility for checking this crime, that 
is, the crime of baggage lifting, does not 
strictly lie with the Railways alone. The 
Committee has, therefore, observed that 
luggage lifting has been almost accepted as an 
unmitigablc fact of life in and around the 
Indian Railways. This is the sad state of 
affairs ! So, to all these things the Railway 
Minister should address himself and try to 
find solutions. 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM)   : Please conclude now. 

SHRI M. A. BABY (Kerala) : Sir, it is his 
maiden speech so far as the Railway Budget 
is concerned !. . . (Interriu ptions) .  

SHRI SANGH PRIYA GAUTAM (Uttar 
Pradesh) : Whether it is a maiden speech  or 
not, it  is  a  good speech. 

SHRI   RAMACHANDRAN     PILLAI : 
Nine new trains, the Railway Minister has 
proclaimed, are to be started this year. I am 
not satisfied with this number of trains. We 
need more trains in all the Zones. I request 
that the honourable Railway Minister should 
take a decision on all these matters looking 
into the needs on  the basis of statistics. 

Sir, I doubt whether justice is done to 
Kerala and the North-Eastern States. It is not 
done. It seems that the Railway Minister is 
neglecting these areas. So, he should look into 
the meeds of Kerala and the North-Eastern 
States including West Bengal. There are 
complaints of people not getting relief 
properly or promptly from the Railway 
authorities. This also should be looked into. 

The other point that I would like to mention 
is the time-table which is old and archie type. 
I agree that the "Trains at a Glance" is good. 
We should be more modem   and   modernize 
everything. 

Therefore, I stand for a thorough change in 
the whole approach to the Budget. The  
Railway     Budget  does not  approach 
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the problems realistically and objectively. The 
suggested remedies are found to be faulty and 
wrong. The increase in the passenger fares 
and the freight charges suggested are 
absolutely unwarranted and they add to the 
burdens of the common people. 

I demand scrapping of these measures. I 
demand a thorough revision of the whole 
Bugdetary approach. The Union Government 
should increase the Plan allocation to the 
Indian Railways. The whole developmental 
plan and the research priorities should be 
refixed keeping in view the long-term 
perspectives. Hence, I oppose this Budget. The 
Budget does only one thing. It adds to the 
burden of the common people. 
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SHRI TINDIVANAM G. VENKAT-
RAMAN (Tamil Nadu) : Mr. Vice-Chairman, 
Sir, I must thank my neighbour who has 
allowed me to speak though it was his chance 
to speak. He has asked me to finish my speech 
as early as possible. I abide by his  words. 

Sir, this Railway Budget, coming close on the 
heels of the increase in the prices of essential 
commodities, sugar, steel, coai, etc., is nothing 
but crushing the common man. To put it in a 
nutshell, I can say that the (Railway Budget has 
not taken into consideration the plight of the 
common man in the street. The Budget is more 
for the commercial sector. The Minister is 
thinking more in terms of money. He is very 
glad and jubilant when he says, "We have been 
having a surplus for the past three years." "At 
whose cost ?". is my question. Aire we living in 
a welfare State or are we in a state of hell ? That 
j is my question, poser, to the Railway Minister. 

The   Ministry   should   not   view   this   in 
terms   of    profits    alone.    We  are  living 

I in a welfare State, where  the interests of 
the public   are also to be   kept in view. 
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Apparently in this Budget the hon. Minister 
has not kept in view the common pas-•eager. 
Every year we see the hike in Passenger fare. 
For the last ten years at least hike in this sphere 
has been taking place and the poor commuter 
is being ffeeeed. The reason given by the hon. 
Minister is that the Plan outlay is to the tune of 
Rs. 6,500 crores, whereas the Budget support 
is only Rs. 960 crores. 1 ask : is it the Railway-
using public alone which has to bear the brunt 
? Why not the Government also bear the brunt 
? The Budget support is not even one-fifth. So, 
the logic for the hike is not a correct one. It is 
nothing but fleecing the commuters. Starting 
with the platform tickets. It has been increased 
by fifty paise. It is now Rs. 2/- per person. 
Next is the increase in the reservation charges. 
If it had been for the higher classes, I would 
not have objected. But the second class 
passengers have not been spared in this. I don't 
want to load the House with statistics, because 
my friends have already given various types of 
statistics. My point is that the interests of the 
common man have not been taken care of. The 
hon. Minister should have spared the second 
class passengers at least. This increase will 
naturally bring down the amount of traffic As 
some hon. Member has suggested some 
conspiracy has been going on to help the road 
transporters. Those people have infiltrated into 
the Railway Department. This hike has been 
effected mainly to help the road transporters. 
With this hike the traffic on road will increase. 
On the one hand, the poor man is affected by 
the increase in the passenger fare, and on the 
other, immediately after the Railway Budget; 
prices are increased by the General Budget. 
The common man finds himself between the 
frying pan and the fire. He cannot go this way 
or that way. He is in a very pathetic condition 
now. He cannot now dream of going a few 
miles by railway, which was earlier considered 
a common man's mode of transport. It is now a 
transport for those who have a heavy purse. 

Sir, my hon. friend said that the common 
man's mode of transport is die buflocfc-cart.   
But we  are not living     in 

the bullock-cart days.   Now we are living in 
modern days. 

Mankind is going to the moon and the sun 
also. 

SHRI SARADA MOHANTY: The sun 
also? 

SHRI TINDIVANAM G. VENKAT-
RAMAN : Why not to the sun, when we have 
gone to the moon ? 

What is the total amount they are getting 
through the passenger fare hike and the freight 
hike? We can say that just like Shylock 
wanted to have his pound of flesh, this 
Railway Budget also wants to have its pound 
of flesh from the common man. The hike in 
the prices of essential commodities is taking 
half of his life; the Railway Budget is taking 
the rest of his life.   That is how we can 
describe it. 

What is its impact ? The wholesale price 
index rose by 0.4 per cent, wheat and sugar 
went up by 15 naye paise per kg. and 20 naye 
paise per kg. respectively. High speed d'esel 
went up by 13.8 per cent and kerosene by 3.27 
per cent, iron and steel by Rs. 97 per tonne. 
Coal will cost us more by Rs. 33 per tonne. 
Naturally, the hike in freight charges will raise 
the prices of all the commodities which I have 
described. 

Sir, from the freight charges alone, they will 
net about Rs. 1,417 crores and from the 
passenger fare hike, they will get Rs. 431 
crores, totalling to Rs. 1,848 crores. It is going 
to be a surplus one. This steep hike in the 
freight charges and the passenger fares will 
certainly have am inflationary impact. 

The economy is passing through a recession 
and that has aggravated our problems. It is 
having a serious impact on the economy of 
our country. 

So far as the improvement in the Railway 
services are concerned, I humbly submit that it 
is nothing but stale. There are no innovative 
ideas or major proposals in this Budget. It has 
failed to take into consideration the economic    
liberalisation 
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of the Government. I do not know how the 
Railway Minister has lost sight of it. The 
industrial production will have a setback due to 
the hike in the freight charges. The Special 
Insurance Scheme, of course, is a laudable one. 
At the same time, that alone will not solve the 
problem of the commuters. The other day in this 
House I had put a question to the Railway 
Minister. "What are the latest and new—found 
theories worked out by the Railways to avoid 
the train accidents ?" The Railway Minister 
replied, "If the hon. Member suggests any 
measure, I would try to incorporate it." Sir, I 
would like to say that accidents are taking place 
at the same spot, on the same route for six or 
seven titties. Nobody can deny it. That is the ' 
repeated history of the Railways. That cannot be 
refuted; and it is a fact. Therefore, accidents 
should be avoided and necessary steps should 
be taken in this direction. 

Sir, the Fifth Plan Budgetary support of 75 
per cent to the Railway Plan has gradually been 
brought down to 42 per cent. Where is 75 and 
where is 42 ? Every year, it is going down. 
Even in the Eighth Plan, what is going to befall 
us in the future also ? We are put on notice 
saying, "Do not think that there will be a good 
day You will be facing only the doomsday." 
Only the doomsday is nearing. The Eighth Plan 
says that the Budgetary proposal is 42 per cent. 
From 75 per cent, it has dwindled to 42 per 
cent. The aim of the Eighth Plan. I would like 
to submit, is only at the IMF structural 
adjustment and package. That is what I feel. 
Therefore, we are only in the clutches of the 
IMF. This has been reduced from 16 per cent 
in the annual plan for 1992-93 to a new low of 
14.7 per cent in the plan for the year  1993-94. 

Sir, much is said about this Uni-Gauge 
System. I am totally against it. And I Want to 
put my condemnation on record. It is nothing 
but denying employment to a number of 
people. When people are starving without 
food, what is the point in just obliging some 
politicians who say, 'You bring    a broad 
gauge lino to    my 

native place or sec that the train is stopped" or 
something like that? You must lay new lines. 
What is the point in breaking this old metre-
gauge and bringing in uni-gauge and all that ? 
The entire length and breadth of India should 
be connected by railway lines. That will 
provide more work for labourers and the 
working class will be benefited and to a 
certain extent, you can reduce the poverty of 
the poor people. This Uni-Gauge System is 
not an answer to the problem. After all, in re-
pairing a line or modifying a line or changing 
a line from metre-gauge to broad—gauge, the 
employment potential, the number of labour 
and the expenditure on poor people involved 
are not much comparatively. On the face of it, 

this Uni-Gauge System may look to be a very 
good thing and to be improving the railways.   
But,  in fact, it is not so. 

Coming to the State of Tamil Nadu, the 
Railways have got a Metropolitan Trans-port 
Project. In Madras City, they have got the 
Madras Beach-Luz Rapid Transit System. It 
was estimated to be finished by 16-9-91. That 
is given in the Railway Budget Explanatory 
Memorandum at page 41. This particular 
project, namely, the Madras Beach-Luz Rapid 
Transit Svstem must have come into operation 
on 16-9-91. Sir, the latest amount estimated is 
Rs. 108.21 crores. Up to 1992-93, the amount 
spent was only Rs. 8853 crores. In 1993-94. 
only As. 19.00 crores has been spent. Yet, .Rs. 
68 crores has to be spent. When are they going 
to allot it ? The financial year is over now. 
Therefore, your probable date of opening this 
line, that is 16-9-91, is nowhere. As, I have 
already stated, the Eighth Plan is also facing 
the doomsday. If you see the Madras project 
site, it is something like a dilapidated  
structure. 

It is located in the midst of city. Therefore, 
at this juncture. I would like to request the 
Railway Minister that this project should 
somehow be completidd, at least, by the year 
1994. This project was supposed to be 
completed by 1991, as was decided in the 
beginning. It has already   been   delayed   by    
two    years, 
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Kindly try to complete it as early as possible. 
Then there is Madras-Kanyakumari line on 
which a proposal has been pending for the last 
so many years. I draw the attention of the 
Railway Minister to this line also. I condemn 
the passenger fare rise which has affected the 
commutes as well as the movement of goods 
and I would appeal to the Railway Minister to 
slash the passenger and freight fare hike to the 
extent possible so that the burden on the 
common man is reduced. Thank you, Vice-
Chairman Sir 
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Consiruction of statian building at Hansa-pore 
Flag station at Level Cross Gate No. 124 
between Navsari and Vedchha with general 
amenities to the travelling passengers viz., 
urinals, benches, roof-sheds etc. and 
connecting roads from the platform. 

 

Conversion of gauge between Billimora and 
Waghai. The present metre gauge line should 
be converted into broad gauge and the track 
should be connected with Nasik on city 
railway to develop the tribal area. A flyover 
connecting east and west at Navsari should be 
constructed as early as possible for road traffic 
keeping in view the area developing at the 
railway crossing in the South of Navsari. 
Introduction of EMU rakes between Virar-
Bulsar, Bulsar-Baroda and Baroda-
Ahmedabad since the area is developing fast 
and the present setup is not in a position to 
cater to cum-muters.    Highway No.  8 is the 
most bus 
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road in Asia. Same is the case with GT 
road. For many years I have been de 
manding that there should be an electrical 
multiple unit track in Eastern Railway. 
There should be provision for retiring 
rooms at Navsari because of heavy pas 
senger trame so that visitors who go ttiere 
would be able to avail themselves of this 
facility. A foot-over bridge should be 
constructed at Navsari railway station on 
the south side of the platform for use of 
commuters. Provision for an overbridge 
for vehicles may be provided as the traffic 
there is held up for long hours and causes 
great misery to travellers. In this con 
nection it may be pointed out that the way 
to the tourist centre at Urnibhrat-Vansi- 
Borsi port passes through the Maroli 
station. Introduction of new trains. There 
should be a shuttle train between Surat- 
Umibergaon; a shuttle train between Surat- 
Ukai-Songadh; Inter-city train between 
Surat-Bormbay Central; Commuters train 
between Vapi and Bharuch. Sir, Vapi 
and Bharuch are big industrial towns in 
Asia. There is a huge demand. My re 
quest is, please provide commuters train 
between Vapi and Bharuch. A coastal 
railway line between Hajira-Surat and 
Valsad should be constructed. Provision 
for double section between Udhna and 
Faldfani should be made because of heavy 
traffic. Electrification, and OHE facility 
should be provided on TV section. Cons 
truction of station building on platform 
No. 1 of Navsari has to ha taken up be 
cause the building is very old. The new 
building should be provided with latest 
amenities to passengers.  

 

1.Creation of new Railway Division at 
Ahmedabad/Gandhi Nagar. 2. Rajkot Veraval 
Broad-gauge work. 3. Modassa-Kapadvanj 
Railway line work. 4. Electrical multiple unit 
racks. 5. Reservation quota of different trains 
at Navsari Railway Station, particularly, Surat 
and Howrah as there are many workers from 
Navsari. 
6. Extension of trains  in South  Gujarat. 
7. Amenities to passengers at Navsari and 
other stations. 8. New trains, which I have 
already mentioned. 9. Some major problems 
and difficulties in AC Express 53„ 54, 25/26, 
up and down. 10. Some problems and   
difficulties  of  Surat   railway   Btation. 
II. Insufficient railway bogies for salt, so 
far as Saurashtra is concerned. 12. Some 
problems and difficulties in Western and 
Delux Express 2925/26. 13. Extra gate- 
men for different gates. 14 Footway at 
bridge No. 372 of Western Railway, 
locketed between Amalsana and Dilimura. 
15. Batear Nasik new railway line. 16 
Gujaratees are getting coal irregularly due 
to shortages of racks. 

THE VICECHAIRMAN (SHRI MD. 
SALIM) : Please conclude. You can write the 
the Minister giving all these good suggestions. 

 

SHRI SARADA MOHANTY : Sir, I think 
we will have to sit up to 10 o' clock. If that is 
so, I request the Railway Minister to make 
arrangements for dinner. 

SHRI MENTAY PADMANAHAM 
(Andhra Pradesh) : Before you call the other 
speakers, I would like to know as to how long 
we are going to sit. My question is, are we 
sitting beyond 6 o' clock until all the Members 
have spoken ? 



337     The  Buget [22   MARCH   1993J 1993-94      338 

Railways General Discussion  

THE VICE-CHAIRMAN (.SHRI MD 
SALIM) : We normally sit up to 8 o clock  
and  beyond. 

SHRI SANGH PRIYA GAUTAM : Today, 
we are not normal because we have come 
back from our constituencies only today. 
Therefore, adjourn the House after  6   o'   
clock. 
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They  were  in  a  position     to  manufacture 
that engine.      But overnight, the work was 

 

taken away from them saying that tney are not 
in a position to manufacture the engine. But 
they were also doing it in collaboration with 
some Japanese firm. 
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They are taking    Haryana for granted. 

SHRI MOHINDER SINGH LATHER  : 
That is the only project and that is why he is 
being fully utilised in Faridabad. 
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SHRIMATI BASANT1 SARMA 
(Assam) : Thank you, Vice-Chairman, Sir. At 
tile very outset let me thank the Railway 
Minister for his bold and balanced budget. 
Through you, Sir, I would like to bring to the 
notice of the Railway Minister some of the 
demands of the people of my region, that is, 
the north-eastern region, for kind 
consideration. 

Sir, of the seven north-eastern State, that is, 
Arunachal' Pradesh, Nagaland, Manipur, 
Meghalaya, Mizoram, Sikkim and Assam, 
Assam is the only State that has a railway line 
touching most of the districts in metre gauge. 
Most of these lines were laid in the latter part 
of the last century and need improvement. 

Sir, you are aware of Assam's peculiar 
geographical position. Assam is connected 
with the rest of the country by a narrow 
corridor, where a railway line was constructed 
only after Independence. This line is not 
stable. Every year, flood and erosion cause 
havoc, and railway communication is 
disrupted. Essential commodities are carried 
not only for Assam but the entire 
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north-eastern region and the railways, at 
present, cannot cope with the volume of goods 
needed for this vast region. So, the people of 
this region have to depend upon motor 
transport which is costlier and, as a result, the 
people of this region have to pay higher costs. 
It appears that there is no scheme of any 
improvement of railways for this region in this 
year's budget. This region suffers greatly from 
transport bottleneck. A scheme for extension 
of the broad gauge line from Guwahati to 
Tinsukia, parallel to the existing metre gauge 
line, was proposed to be taken up earlier. I 
would urge the Railway Minister to construct a 
broad gauge line not parallel to the existing 
metre gauge line but parafllel to the Brahma-
putra river, on the south bank, which would be 
more beneficial to the people. The railway line 
introduced in the early sixties on the north 
bank of the Brahmaputra from Rangapara to 
Mokokchung has practically no amenities for 
passengers travelling on this line. 

Sir, here I would also like to mention about 
the Hill Section. The Mill Section from 
Lumding to Barak Valley and to Tripura gets 
disrupted almost every week in the summer 
season due to landslides, washing away of 
bridges, etc. Therefore, an alternate broad 
gauge line is necessary for this section also. 

Sir, I would also request the Railway 
Minister that a passenger train service should 
be introduced to Bairobi in Mizoram. 
Although Bairobi is connected by a railway 
line, no passenger train has been introduced on 
this line till now. 

Assam being an industrially backward 
State, some of the branch lines may not be 
economical. Still, I would urge the Railway 
Minister not to close down any line in Assam 
on the ground of being uneconomical, as the 
entire region is not: yet covered by railways. 

Sir, there is a long-standing public demand 
for the creation of a Railway Division at 
Rangia. The Government of India had 
announced, several years back, that a Railway 
Division would be sanctioned at Rangia, but 
nothing concrete has been done till now in that 
direction. I 

would, therefore, request the Railway Minister 
to fulfil this long-standing demand of the 
people of this region. 

Sir, as I have stated earlier, the railways in 
Assam cater to the needs of the seven north-
eastern States, and the bulk of the people of 
these States travel through Assam, speciality, 
through Guwahati. So, 1 would request the 
hon. Railway Minister to introduce a superfast 
train in this region. 

Then, Sir, it seems the Indian tea exports 
would be affected too, as the "container 
movement" will take a beating due to the hike 
in freight. Generally, high-value items are 
exported through containers, and any setback 
here would severely affect price 
competitiveness. Guwahati has a container 
terminal and the traffic from here may be 
affected. 

The only silver lining in the Budget for the 
people of the North-Western region is the 
proposal for an Insurance Scheme for 
passengers to cover cases of death and injury 
as a result of train and dacoities, the 
introduction of which accidents, terrorist 
attacks, bomb-blasts will greatly benefit the 
people of the North-Eastern region, who have 
to travel to other parts of the country for 
treatment of cancer and other diseases. 

Lastly, through you, I would like to appeal 
to the hon. Minister to reconsider the case of 
the North-Eastern region for a fair and better 
deal and to lay more stress on development of 
this region. 

Thank you, Sir. 

SHRI V. RAJAN CHELLAPPA (Tamil 
Nadu) : Sir, I rise to support my honourable 
colleagues who opposed this Railway Budget 
which is anti-people. 

Railway is one of the modes of transport 
widely used by the public. It is the cheapest 
means of transport available to the common 
man but not from now because due to the 
steep increase in the passengers fares, the rail 
service has become an exclusive service of 
rich men. 
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The economically middle and working class 
people use train facilities for going to their 
place of work as allso the small and petty 
traders and workers depend on these for their 
economic survival. The steep increase in the 
second-class fare has come as a blow to the 
public. The common man is now forced to 
spend more as his meagre earnings are not 
sufficient even to overcome the recent increase 
in the prices of rice, sugar etc. 

The impact due to the increase in the fare is 
disastrous to the common man's interests, and 
the burden is falling on the people at the 
bottom. The hikes will adversely affect the 
economy and hit hard the common man. In 
addtion, the taking away of the concession 
available in freight charges for essential 
commodities like grains, pulses, diesel, sugar, 
oil etc., would certainly affect the price level 
of the products and would itself be a cause for 
higher inflationary trends. 

The present.inflation coupled with such 
measures will certainly result in harassment to 
the poor. The poor have to pay a lot more on 
purchasing the essential goods, and the real 
income becomes more insufficient. Thus, the 
increase in the travel fare and the freight 
charges will certainly affect the economically 
poor classes and reduce their standard of liv-
ing to a significant extent. Therefore, the 
Budget - has not taken into consideration the 
additional burden laid on the weaker and poor 
sections of the society. When controlling the 
inflation itself is to be the basic objective of 
the Government, the Railway Budget has 
given a severe blow to his objective. 

The people of Tamil Nadu are waiting for a 
very long time for d new service between 
Madurai and Bangalore, and it is highly 
regrettable to note that our people are very 
much disappointed as there is; no new 
proposal! for inroduction of new train services 
except the weekly-once Rajdhani Express. It is 
also regrettable to note that no concrete 
proposal has been given for providing 
amenities in trains, especially in long-distance 
trains. 

The Railway Budget has not yet brought out 
any measure or steps for increasing the 
efficiency of the rail service and the comforts 
provided by the Railways to the passengers. In 
every Railway Budget, one finds an increase 
hi fares being inevitable. The facilities 
provided to the public are deteriorating day by 
day. The present Railway Budget has not 
made any concrete proposal or allocation for 
providing a better and safe travel to the public. 

The present Budget has not provided 
adequate funds for conversion of metre gauge 
into broad gauge in Tamil Nadu. It has also 
not provided any new train facility on the 
small section of the route recently converted 
into broad gauge between Madurai and 
Dindigul section up to Bangalore. 

When Tamil Nadu is not in a position to 
have more broad-gauge tracks compared     to 
other  States,  a plan for it should 
have been announced.    It seems the hon. 
Minister has simply neglected the interests of 
Tamil'. Nadu. 

The Budget has brought a total dejection for 
the people of Tamil Nadu on all grounds. 
Nothing is there for our people which they can 
boast of. The Minister had announced only a 
weekly Rajdhani Express up to Madras, but 
forgot to fulfil the long standing demand of the 
people of the State for starting a rail service 
between Madurai and Bangalore. He has also 
not allocated sufficient funds for the proposed 
project for conversion of rail tracks in the 
southern part of Tamil! Nadu. 

This Railway Budget is quite in contrast 
to the Government's economic liberalisa 
tion policies. While the Railway Minis 
ter takes pride in reducing the freight 
charges for some items, he does not have 
sufficient justification for the increase in 
the  rail  fare. This hike  will adversely 
affect the common man, who is already 
suffering from the recent hike in prices of rice, 
sugar and agricultural implements. Peopie ask 
if this is the way to achieve nothing but 
difficulties to the common man economic 
liberalisation, it would bring nothing but 
difficulties to the common, man. 
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While passenger fares and freight rates have 
been hiked, no positive step has been proposed 
to avoid derailment of trains, theft* and 
robbery and to improve passenger amenities. 

I would request the hon. Railway Minister 
to introduce the diesel railway engine between 
Madurai and Bodinaickanur and to increase its 
frequency keeping in view the following 
points : 

Already all infrastructural! facilities be-
tween Madurai and Bodinaickanur have been 
provided. These facilities are being kept idle 
for quite a long ime. 

If the railway is not able to meet the 
demands of the public, the pressure on the 
alternative mode of transport, i.e. the road 
transport,  increases further. 

On the route between Madurai and 
Bodinaickanur lie a university, four colleges 
and one ITI. Besides more and more people go 
to their offices on this route. 

During the British rule, a railway line was 
laid to meet the transportation requirements of 
products like coffee, tea, pepper, cardamom 
etc. Now, the Estate owners dealing in these 
products refrain from    using this facility. 

Between these places, Theni is a business 
centre, which is linked to all places in  
country. 

For these reasons I request the Railway 
Ministry to utilise the exising railway line, 
which will help them increase their revenue. 
Wih the introduction of the diesel engine the 
demands of the people at large and the 
students, officials and businessmen in 
particular will be met. 

On behalf of my party I strongly urge the 
honw Railway Minister: to consider and 
reduce the rail fare to the minimum possible 
level; 

to cancel the proposed freight rate increase. 
Otherwise this hike will adversely, affect the 
poor; 

to run a daily service of the proposed Rajdhani 
Express; to withdrawn the proposed 
withdrawal of concessions in freight rates for 
transportation of essential commodities; 

and last but not the least, allocate more funds 
for he MRTS project in Madras, for 
conversion of rail lines in southern parts of 
Tamil Nadu and to start a rail service between 
Madurai and Bangalore by name Vaigai-
Kaveri. 

THE VICE-CHAIRMAN (SHRI SHAN-
KAR DAYAL SINGH) : Shri S. K. T. 
Ramachandran—absent. Chowdhury Hari 
Singh—absent. 

 



357    The Budget [22 MARCH  1993] 1993-94     358 

Railways General Discussion 

 



359     The Budget [RAJYA SABHA] 1993-94    360 

Railways General Discussion 

 



361     The Budget [22 MARCH  1993] 1993-94    362 

Railways " General Discussion 
 

SHRI M. A. BABY : Sir, so far as my 
information goes, the sitting of our House may 
continue till 9.30 p.m. or so with you in the 
Chair, I hope you would make agrangement for the 
dinner of the Members. 

THE VICE-CHAIRMAN {SHRI SHAN-
KAR DAYAL SINGH) : I am waiting for the 
Parliment Affairs Minister. 

SHRI M.A. BABY : Sir, either the Par-
liamentary Affairs Minister or the Railway 
Minister can take care of this thing. Sir, ■we 
are discussing the Railway Budget and the 
Railway canteen is here. The Railway canteen 
can take care of that. 

THE VICE-CHAIRMAN (SHRI SHAN-
KAR DAYAL SINGH) : The Minister is 
paying full attention to what you are skying. 

SHRI VITHALBHAI M. PATEL (Gujarat) : 
Mr. Vice-Chairman, Sir, I am con-gratalatmg 
the Railway Minister for presenting a Souhern 
Railway Budget instead of Indian Railway 
Budget. I do not know whether he Minister 
knows there is a Gujarat State which is also a 
part of the Indian Union. But unfortunately, 
Gujarat has no place in the Railway map. 

I don't know why. In this Railway Budget 
nothing has been there for Gujarat. 
Whatever my State Govt, has suggested, not 
even a single thing out of it has been accepted 
by the Railway Minister as 
if we have seceded, as if We are not part of the 
Indan Union. What is this nonsense going on 
in the Railway Budget ? Mr.   Minister,   you  
kindly   remember   that 
Western   Railway      is   the  only  Railway 
which is giving you the maximum income but 
even then Gujarat is not "given justice. So we 
will have to demand that whatever the 
Western Railway is earning should be spent 
on the Western Railway.      This type 
of injustice will not be tolerable. And the 

new generation is thinking in another way : 
Why should we tolerate this type of injustice, 
stepmotherly attitude of the Central 
Government ?" It will be your mistake  if the 
new  generation  is misled    by 
somebody. My State Government has 
asked to complete the Nadiad-Kapadvarja 
railway line. It is a continuing Railway 
project. When  Madhavrao Scindia was 
the Minister, he managed to provide an 
amount of Rs. 5 crores or something like that. 
in this Budget Rs. 5 lakhs have been provided 
which is not sufficient even for the  
administrative expenditure. 

Another thing my State Govt, suggested is 
the conversion of Raikot'-Varawal line.     It 
has also   no place.      My Gov- 
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ernment has been demanding since years 
that there should be an Ahmedabad divi 
sion. There are a number of divisions 
already. If Malda can be a division, why 
not Ahmedabad ? Why is it not made 
a  division ? The    Government    have 
enough money. The Western Railway is giving 
you enough money. Why didn't you spend the 
money there ? The Western Railway has a 
railway track of 5,600 kms. in Gujarat, 1,400 
kms. in Madhya Pradesh, 1,500 kms. in 
Rajasthan and .349 kms. in Bombay. Bombay 
has the smallest railway track compared to 
other place but the headquarters of the Western 
Railway is in Bombay. When a railway track of 
5,600 kms. is in Gujarat, they might have some 
difficulty in shifting the headquarters; I can 
understand that, but why can't they make 
Ahmedabad a division. It is so because 
Bombay city has its own glamour. My State is 
a prohibition   State. 

SHRI MENTAY    PADMANABHAM   : 
In   spite   of   bomb   blast. ...(interruptions) 

SHRI VITHALBHAI M. PATEL : No; we 
don't bother about the bomb blasts. If money is 
there, we don't bother about that. 

So, Mr. Minister you have a chance to 
correct your Budget; otherwise, you will be the 
gentleman who is creating a separatist 
movement in the country in the young 
generation, let me warn you about that; 
otherwise, I have nothing to say. You have 
increased your fares, I don't mind, but don't be 
partial. This is not a Southern Railway Budget 
so that you can spend the money only on the 
Southern Railway and totally neglect the 
Eastern' part, Gujarat and other places. I am 
sorry to say, you just have a chance and if you 
don't correct your Budget, it is only you who 
will be held responsible. Thank you. 

THE VICE-CHAIRMAN (SHRI SHAN-
KAR DAYAL SINGH) : Mr. Mentay 
Padmanabham. I am giving you 5 minutes 
only. 

SHRI   MENTAY  PADMANABHAM   : 
Why are you so strict, Sir ? 

THE VICE-CHAIRMAN (SHRI SHAN-
KAR DAYAL SINGH) : No, no; don't worry. 
Don't worry about it. As a friend I am telling 
you. 

SHRI MENTAY PADMANABHAM : Sir,    
I rise to oppose this Budget with all 
the force at - my command. This budget is a 
most cruel Budget in the recent past. Not only 
that, Sir, this is a pointer tot the future 
functioning of the Railways. If you go 
through the speeches of the Railway Minister 
or any of the Budget documents, two things 
are quite clear. Number one is this. There has 
been a steep decline in the support from 
the,General Budget to 
the Railway Budget.        

The second point is that there is a de 
crease in the assistance given by the plan 
ning Commission to the Railways. 
Therefore, the Railway have to fend for 
themselves. It means that the Railways, 
instead of improving their functional effi 
ciency, instead of plugging the loopholes 
by way of effective measures, instead of 
making economies in the management of 
the Railway, have opted for the disastrous 
course, that is, increasing the fares, both 
passenger and freight.  

Is there any rational - behind this /increase in 
fares, both freight and passenger? I don't think. 
There appears, to be no rationale. This 
Government came to) power in 1991. Ever 
since, this foovern-ment came to power it 
imposed »a burden of Rs. 4,000 crores on the 
pe-ople, that is, in 1991-92 Rs, 990 crores,, in 
1992-93 Rs. 1,366 crores and this year Rs. 
1.848 crores . As long as this' Government 
continues to be in power they have to resort to 
the system of  imposing additional burden on 
the cornmon man because they have no other 
alternatives since the budgetary as well as Plan 
assistance is decreasing. The only alternative 
left to them to generate resources is to impose 
additional burden on the people by way of 
increasing the fairs and .freight charges This is 
a very wrong method and one has to think 
twice before supporting this kind of a Budget. 
As long as this Government continues the 
Resent liberalised economic policies they will 
not come to 
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the rescue of the Railways and they will 
not substantially help the Raiways in 
their developmental activities. Therefore 
they have no option but to increase the 
fares year after year. There is one more 
point here. The Railway Minister is 
trying his best to convince the people that 
this additional increase wil not affect the 
common man, the poorer section of the 
people and they will affec.t only the richer 
section of the people. The additional reve 
nue that accrues to the Railways by way of 
passenger traffic is Rs. 431 crores. Out 
of this, Rs. 41 crores is by 
way of increase in the fare of 
AC First Class, AC Chair Car and 
First Class. The rest of the bourder falls 
on the common man. Therefore, this is 
another untruth that the Railway Minister 
is trying to propagate. With regard to 
freight charges, the additional increase is 
Rs. 1.417 crores. This has nothing to do 
with the general economic situation in the 
country. According   to  the  statement 
given by the Railway Board Chairman, the 
impact of the new freight rate on coal has 
been estimated at Rs. 33 per tonne and Rs. 97 
per tonne on iron and steel. This way the 
freight charges of all industrial in- 

its  have  been  increasing. There has 
cen a steep increase in all the industrial iputs. 
The domestic industry is already in a 
recession. Instead of giving some im-Mus  to  
the  domestic    industry the Rail- 

ivs have imposed much more burden on 
 industry which is not able to complete 

ith.......  

THE VICE-CHAIRMAN (SHRI SHAN-
KAR DAYAL SINGH) : Mr: Padmaaa-
bham... 

SHRI MENTAY PADMANABHAM : Sir, 
I will finish in one minute. 

THE VICE-CHAIRMAN (SHRI SHAN-
KAR DAYAL SINGH) : If you want to 
continue your speech you can continue. I am 
in no hurry. 

SHRI MENTAY PADMANABHAM : I 
have only    one or two sentences. 

THE VICE-CHAIRMAN (SHRI SHAN 
KAR DAYAL SINGH)   :  That is okay. 

SHRI MENTAY PADMANABHAM : This 
enhancement of freight charges, etc., is again 
dampening the industrial activity. The overall 
impact of this Railway Budget on the entire 
economy is deleterious. It is not only hard on, 
the railway commuters but is also creating a 
big problem as far as industries are concerned. 
Thank you very much, Sir. 

 

The House then adjourned at one minute 
past seven of the clock till eleven of the clock 
on Tuesday, the 23rd  March,  1993. 


